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Committee so as to save enormous
assets ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY): (a) and (b). The Ship-
ping Development Fund Committee has
been wound up with effect from 3.4.1987
under the provisions of Shipping Develop-
ment Fund Committee (Abolition) Act,
1986 and its assets and liabilities have
vested in Government of India consequent
to its abolition. An amount of Rs. 456.21
crores and Rs. 2.94 crafes was overdue to
the erstwhile SDFC from shipping and fish-
ing companies respectively as on
31.1.1987. The SDFC had issued legal noti-
ces and initiated legal proceedings in
respect of certain shipping companies
who had defaulted in theirr payments. A
new organisation under the name of ‘Ship-
ping Credit and Investment Company of
India (SCICI)' has been set up on 8th
December, 1986 to undertake financing of
inter-alia merchant shipping vessels and
fishing trawlers. SCICI has also started
looking Into the wviability of various sick
shipping companies. SCIC! would prepare
rehabilitation packages In respect of those
companies which are found to be viable
Recovery of dues In respect of defaulting
companies would be pursued in accor-
dance with law.

Branches of New Bank of India running
in losses

938. SHRI RAM BHAGAT PASWAN:
Will the Minister of FINANCE be pleased to
state:

(a) whether a number of branches of
New Bank of India are running in losses;

(b) the amounts spent by the bank on
purchase of materials without calling any
tenders for its Golden Jubilee
Celebrations;

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
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MINISTRY OF FINANCE (SHRI JANAR-

DHANA POQJARY): (a) to (c). The Public
Sector Banks including New Bank of India

prepare their Profit & Loss Account and
Balance Sheet in the forms set out in the
Third Schedule of the Banking Regulation
Act, 1949. Only the profit/loss position ot
the bank as a whole during the year is
required to be incorporated in the Profit &
Loss Account and the Balance Sheet.
Branch-wise profit and loss position is not
published. The published profits of New
Bank of India for the year 1986 was Rs.
141.46 lakhs.

New Bank of India has reported that it
has spent a sum of about Rupees one lakh
and six thousand for purchase of matenals
In connection with the Golden Jubilee
Celebrations of the bank. Of this, matenals
worth about Rupees seventy six thousand
were purchased from Government agen-
cies/Public Sector Undertakings/Govern-
ment approved suppliers, Materjals worth
about only Rupees thirty thousand were
purchased from other suppliers without
calling for tenders. According to the bank,
this comprised of a number of items involv-
ing small amounts and the detailed proce-
dure for calling tenders was not
considered necessary for such purchases

Funds allocated to A.P. for Wildlife
Conservation

939. SHRI V. TULSIRAM. Will the Min-
ister of ENVIRONMENT AND FORESTS
be pleased to state

(a) the funds allotted to the State of
Andhra Pradesh for wildhfe protection dur-
ing the last three years and for 1987-88.

(b) the details of the tund to be provided
to the State during the remaining period of
the Seventh Plan, and

(c) the extent to which Government of
Andhra Pradesh have achieved the goals
in protecting the wildlife ?
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